
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 19.07.2021 (MONDAY) 

CHENNAI BENCH (VIRTUAL MODE) 

10.30AM 

In the Court of Hon’ble Mr. Justice Venugopal M, Member (Judicial) and Hon’ble Mr. V. P. Singh, Member (Technical) 

For Hearing (Part Heard) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1. Comp App 

(AT) (CH) 

No.17/2021 

(PH) 

Devas Multi Media Private Limited 

Vs 

Antrix Corporation Limited & anr 

 

Anuradha Dutt 

Anant Merathia 

Arjun Krishnan  

Poornima Hatti 

- R1 

K. Ramanamoorthy 

K Latha 

Parimalavadhana 

Sanjay Shorey – R2 

2. Comp App 

(AT)(CH) 

No. 24/2021 

Devas Employees Mauritius P Ltd 

V 

Antrix Corporation Ltd & 2 ors 

Anuradha Dutt 

Anant Merathia 

Arjun Krishnan  

Poornima Hatti 

- R1 

K. Ramanamoorthy 

K Latha 

Parimalavadhana 

Sanjay Shorey – R2 

For admission (After notice) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

3. Comp App. 

(AT) (CH) 

(Ins)  

No.10/2021 

The Central Board of Trustees EPF Represented by  

Assistant Provident Fund Commissioner, Bangalore  

Vs 

The Liquidator (Sri Gorur Narasimhamurhty 

Venkataraman) 

M/d. Bunt Solar India Private Limited  

(Under Liquidation) 

V. Venkadasalam Gorur Narasimha 

Murthy 

4. Comp. App 
(AT) (CH) 
No.13/2021 
 

NSL Energy Ventures Pt Limited & 2 others 

Vs 

NSL Renewable Power Private Limited & 22 others 

P. Vikram 

M. Roshan Atiq 

N. Ramakrishnan 

R2-4 

P. Giridharan 

R5, 7 & 9 

Sakhar Dande 

R6 & 11 

Dwarakesh 

Prabakaran R10 

5. Comp App 
(AT) (CH) (Ins) 
No. 51/2021 

Guruprasad V Hishobkar  
V  
Shree Aashraya Souhard Credit Society Limited & 
Another 

S. Manjula Devi Vivekanand – R1 

Chandra Mouli 

Prabhakar 

R. Prithviraj Pandian 

- R2 

6. Comp App 

(AT)(CH) 

(Ins) No. 

88/2021 

Sri Ganapathy Financiers 

Vs 

Srirangam Priya Promoters Pvt Limited 

K. Surendar 

Chenthorri 

Pugazendhi 

 

Abhinav 

Parthasarathy – R2 

 

7. Comp App 

(AT) (CH) 

(Ins) No. 

107/2021 

Precision Hydraulics P Limited 

Vs 

Bhairavi Cargo and Logistics P Limited 

K. Senguttuvan  

Copy to:  

By the order of Hon’ble Member (J) 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                   (Chennai Bench) 

For Assistance,   

 1.Dy.Registrar    - PH No. : 044-2888 0443 

           CELL      : 9868947517 

  

2.Asst.Registrar - PH No. : 044-2888 0500 

         CELL      : 9444687246 

http://www.nclat.nic.in/

